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1 203 31 0 14 0 0 2 218

1 year

3months

8days

LXXXII Addl.City Civil and 

Sesions Judge, Bengaluru City. 

CCH-83

484 17 2 16 0 0 0 487

3 years

8months

3days

LXXXIII Addl. City Civil and 

Sessions Judge, Bengaluru 

City.CCH-84

421 16 5 16 0 0 0 426

1 years

3 months

28 days

LXXXIV Addl. City Civil and 

Sessions Judge, Bengaluru 

City.CCH-85

307 22 2 51 1 0 0 279
2 years

10 days

LXXXV Addl. City Civil and 

Sessions Judge, Bengaluru 

City.CCH-86

397 27 1 36 0 0 0 389

1years

9 months

19 days

LXXXVI Addl. City Civil and 

Sessions Judge, Bengaluru 

City.CCH-87

339 24 2 40 1 0 0 324

2 years

3  months

1 day

LXXXVII Addl. City Civil and 

Sessions Judge, Bengaluru City. 

CCH-88

353 34 4 37 2 0 0 352

2 years

1 month

22 days

LXXXVIII Addl. City Civil and 

Sessions Judge, Bengaluru City. 

CCH-89

387 20 1 20 3 0 0 385

2 years

2 months

21 days

LXXXIX Addl. City Civil and 

Sessions Judge, Bengaluru City. 

CCH-90

570 29 0 63 1 0 0 535

2 years

9 months

2 days

LII Addl. City Civil and Sessions 

Judge, Bengaluru

City.

0 0 0 0 0 0 0 0 0

BENGALURU CITY1
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2 BAGALKOT
Prl.District & Sessions Court 

Bagalkot
67 0 0 3 0 0 0 64 7 months

24 days

3 BELAGAVI
Prl.District & Sessions Court, 

Belagavi
50 3 0 6 0 0 0 47 9 months

18 days

Prl. District and Sessions Judge, 

Ballari.
0 0 0 0 0 0 0 0 0

IV Addl. District & Sessions 

Judge, (Commercial Court), 

Ballari

360 5 0 18 1 0 0 346

1 year

11 months

25 days

I Addl. District and Sessions 

Judge, Bengaluru Rural.
0 0 0 0 0 0 0 0 0

X Addl. District & Sessions 

Judge, Bengaluru Rural
753 32 3 86 7 0 0 695 9 months

11 days

6 BIDAR
Prl.District & Sessions Court, 

Bidar
580 1 0 3 0 0 0 578 9 months

7 days

7 CHAMARAJANAGAR
Prl.District & Sessions Court, 

Chamarajanagara
100 35 0 5 0 0 0 130 9 months

12 days

8 CHIKKABALLAPURA
Prl. District and Sessions Judge, 

Chikkaballapura
366 28 0 6 0 0 0 388

2 years 

6 months

 1 day

9 CHIKKAMAGALURU
Prl. District and Sessions Judge, 

Chikkamagaluru
69 6 0 5 0 0 0 70

1 year 

2 months

 18 day

10 CHITRADURGA
Prl.District & Sessions Court, 

Chitradurga
5 0 0 0 0 0 0 5 0

I.Addl.District & Sessions Judge, 

Dakshina Kannada, Mangaluru
586 45 0 42 0 0 0 589

1 year 

 26 days

IV.Addl.District & Sessions 

Judge, Dakshina Kannada, 

Mangaluru

880 45 0 42 0 0 0 883

1 year 

2 months

 27 days

11

4 BALLARI

DAKSHINA KANNADA

BENGALURU RURAL5
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12 DAVANAGERE
Prl.District & Sessions Judge, 

Davangere
340 23 0 15 0 0 0 348

1 year 

3 months

 7 days

Prl. District & Sessions 

Court,Commercial Court
334 1 0 37 0 5 0 293

1 year 

1 month

 3 days

V Addl. District & Sessions Judge 

Dharwad (Sitting at Hubballi)
120 12 0 17 0 0 0 115

 7 months

 14 days

14 GADAG
Addl. District & Sessions Court, 

Gadag
235 8 0 0 0 0 0 243 0

15 HASSAN
Prl.District & Sessions Judge, 

Hassan
979 2 0 2 0 0 0 979

1 year 

3 months

 11 days

16 HAVERI
Prl.District and Sessions Court 

Haveri
110 0 2 0 0 0 0 112 0

17 KALABURAGI
Prl District judge, Commercial 

Court  Kalaburagi 
41 0 0 0 0 0 0 41 0

18 KODAGU I Addl. District & Sessions Judge 110 0 0 5 0 0 0 105
 

11 months

 2 days

19 KOLAR
Prl.District & Sessions 

Judge, Kolar
39 4 0 6 0 0 0 37

 8 months

 11 days

20 KOPPAL
Prl. Dist. & Sessions Court, 

Koppal
22 1 0 0 0 0 0 23 0

21 MANDYA
Prl. District & Sessions Judge, 

Mandya 
87 4 0 2 0 0 0 89

1 year 

 13 days

Prl.District & Sessions Court, 

Mysuru 
86 15 0 4 0 0 0 97

1 year 

 7 days

II Addl. District & Sessions Court, 

Mysuru 
315 55 0 13 0 0 0 357

10 months

 28 days

23 RAICHUR
Prl.District & Sessions Court, 

Raichur
29 0 0 2 0 0 0 27

7 months

 28 days

13 DHARWAD

22 MYSURU
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24 RAMANAGARA
Prl.District & Sessions Court, 

Ramanagara
3 1 0 0 0 0 0 4 0

Prl.District & Sessions Court, 

Shivamogga.
37 3 1 3 0 0 0 38

4 months

 24 days

II Addl.District & Sessions Court, 

Shivamogga.
28 3 0 0 0 0 0 31 0

III Addl.District & Sessions Court, 

Shivamogga.
45 5 0 4 0 0 0 46

1 year 

1 month

 23 days

V Addl.District & Sessions Court, 

Shivamogga  (sitting at Sagar)
26 0 0 0 0 0 0 26 0

I Addl.District & Sessions Court,  

Tumakuru
25 2 0 0 0 0 0 27 1 year

II Addl.District & Sessions Court,  

Tumakuru
20 5 0 3 0 0 0 22 6 months

VI Addl.District & Sessions 

Court,  Tumakuru
25 2 0 0 0 0 0 27 6 months

27 UDUPI Prl.District & Sessions Court 111 22 0 10 0 0 0 123
6 months

15 days

28 UTTARA KANNADA Prl. District Court. Karwar 27 2 0 1 0 0 0 28
1 year 

1 month

 8 days

I Addl. Dist. & Sessions Judge, 

Vijayapur 
12 0 0 0 0 0 0 12 0

II Addl. Dist. & Sessions Judge, 

Vijayapur 
13 0 0 0 0 0 0 13 0

III Addl. Dist. & Sessions Judge, 

Vijayapur 
12 1 0 0 0 0 0 13 0

IV Addl. Dist. & Sessions Judge, 

Vijayapur 
14 0 0 0 0 0 0 14 0

30 YADGIR
Prl.District & Sessions Court, 

Yadgir 
8 0 0 2 0 0 0 6 8 months

25

26 TUMAKURU

29 VIJAYAPURA

SHIVAMOGGA
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10327 560 23 621 16 5 0 10268
1 years 

3 months

 3 days

Total


